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(c) whether the said Delegation was also 

scheduled to visrt Jammu and Ladakh, and

(d) if so, the detes on which it was to visit 
these places?

THE MINISTER OF STATE INTHEMIN- 
ISTRY OF HOME AFFAIRS (SHRI RAJESH 
PILOT) (a)and(b)Amulti-partyParliamentary 
Delegation visited kashmir Valley from 27th to 
29th October, 1992 The delegation felt that 
efforts will be necessary to activise political 
elements and ensure people’s participation in 
the administration and developmental activities 
in order to create an atmosphere conducive to 
holding of elections in Jammu and Kashmir

(c) and (d) The visit of this delegation to 
Jammu and Ladakh regions was also contem­
plated but the samecould not materialise at that
d ifMiwwy

[English]

Production of High Grade Coal

7244 SHRIPRAKASHV PATIL Willthe 
Minister of COAL be pleased to state

(a)whether the Government propose to set 
14) any project for stepping 143 the production erf 
high grade coal m the country to discontinue the 
import of coal,

(b) if so, the details thereof, and

(c) the time by which the country is likely 
tobecome self-sufficient in meetmgthe require­
ment of coal?

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT PANJA) (a) 
to (c) Import of coal is being resorted to by Steel 
Plants to meet the present gapbetween demand 
and indigenous availability of superior grade 
coking coals The indigenous availability of 
higher grades of non-coking coals is adequate 
to meet the current demand in the country The 
stepsbemg taken to increase availability of good 
quality non-coking coal intertalis include *

(1) Augmentingtbecapacrtycrfcoalhancftng 
and screening facilities to improve con­
sistency of quality of des-patehes,

(it)
otuw? existing mines proaucmgoener

grades of coal,

(111) Opening of new mines,

(tv) Benehcustion of coal for eliminating ex­
traneous matenaltoimprove the overaH 
quality

Stepsbemg taken to angment domestice 
availabaility of coking coals are -

(t)mcreastng the rawcokmgcoal supply to the 
existing washenes by reorganising ex­
isting mines and development of new 
mmes,

(u) increasing washery feed by restoration of 
low volatile coking coal sources which 
were de linked m 1984-85from washers 
on account of quality consideration and 
now found acceptable aftertestmg,

(111) expediting commission of two new 
washenes one each at madhuband and 
Kedte for increasing the existing washing 
capacity

(iv) modification of the existing cooking coal
washers by implementation of the rec­
ommendations of the technical commit­
tee to improve the capacity utilisation as 
we# as the quality of washed coking coal,

(v) transportmgmore quantity of low ash cok­
ing coal available in Assam and 
Meghalaya to the Steel Plants

Some of the important coking coalprojects 
identified for development dunng the 8th plan 
include para) Opencast project, Topa 
(Reoiganisat*oo)Opencast project, Jharkhand 
Opencast project, Pare) East Underground 
protect, K attw * (Re-organisation) Opencast 
projectelc.

With the increased availat»lfty of metallur­
gical grades of coking coals from indigenous 
sources the quantum of coking coal imports is 
expectedtocome down, details whereof cannot 
be ascertained now

Aids Control

7245 SHRI SOBHANADREESWARA 
RAO VADDE WM the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state



(a) whetherthe Indian doctors wtttodm SHRI GUMAN MAL LODHA
Amenca have set upacommittee to help Indan
Gwemmenttochackthesprsadof AlDStnthe WHI the Minister of HOME AFFAIRS be
country; ptoased to state
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(b) it so, whetherthe Government received 
any offerfrom the Doctors of Indian origin and 
settled in America,

(c) if so, the details thereof, and

(d) the reaction of the Governmertthereto?

THE DEPUTY MINISTER INTHE MINIS­
TRY OF HEALTH AND FAMILY WELFARE 
(SHRI PABAN SINGH GHATOWAR) (a)to(c) 
The American Association of Pt ysiciansfrom 
IndM and the International Commtteeof Asso­
ciation of State andTemtonal Pubtac Healthy 
laboratory Directors have expressed their de- 

*sire to assist the national AIDS Control project 
in the area of Surveillance or HIV testing, Blood 
safety and control of sexuaNy Transmitted Dis­
eases

(d) The Government have assured fuN 
help and assistance to such efforts provided 
they are in harmony with the national Strategy »i 
this regard

Arrest of Activists of Banned 
Organisations

7246. SHRI RAM NAIK
SHRI RAM VILAS PASWAN 
SHRI ANAND AHIFtWAR 
SHRI LOKANATH

CHOUDHURY

(a) the number of persons arrested upto 
January31,1993connected with five banned 
organisations in December, 1992, Stale wise 
and organisation-wee.

(b) the number of persons declared 
‘.wanted*. State-wise and organtsatiorvwtse,

(c) the number of offices sealed, State- 
wweandorganisafcon wtto.and

(d) the detaris of security measurestaken/ 
proposed to be taksn to safeguard the offices n id 
property of the banned ovgansafcona?

THE MINISTER OF STATE IN THE MIN­
ISTRY OF HOME AFFAIRS (SHRI 
PMSAYEED) (a) and (c) A statement indi­
cating the number of peraons arrested con- 
nectedwithfivebannedoigaraBabonsandnunv 
ber of premises dedared unlawful Slate-wise

WTOO ITT OnffOtMTti

(b) Central Government is not mamtaing 
any data about the rxxTtoer of persons declared 
wanted’, as law and order ts aStatesubpct 
Moreover, there is no provision n  the Unlawful 
Activty (Prevention) Act, 1967 fcy declaring any 
person as'wanted'

(d) The security of offkas and the property 
oifte banned organsatonsBthe concern ofthe 
respective State GovemmentsAJTs Adminis­
trations wrhere the offices am located




